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New Delhi, the 31st July, 2009
oigenmed. 1868(E).-2_eweyll umgismiy whmib srbleped sL1b, 2006 (34 @er 2006) Gfley 1 Geir
glenantl fle] (3) eped eupmsiLL (Heter Flarrhsmear Lweam(HsS, WSS s @seanepeld
ag9aa 31, 2009 Caderw Blwbladmg. Conuly sl gder Gfey 36 s 47 euampulleoner alldlser
BEOL_ (P& GU(HLD BIETITS.
S.0. 1868(E).-In exercise of the powers conferred by sub-section (3) of section 1 of the Food
Safety and Standards Act, 2006 (34 of 2006), the Central Government hereby appoints the 31st
day of July, 2009, as the day on which the provisions of Section 36 to 47 of the said Act shall
come into force.
[eTooll. eramr. 19. 15025/74/2009-FSSAI]
[F. No. P. 15025/74/2009-FSSAI]
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